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Shrl Yudvesr Singh, for
Shri Madhav Panikar, counsel tor rc..si.o

p reserve:

M A ~ 6 53/1200,4..

Leaarned coun,sel for the applicant states that

withdraw the miscellaneous

application voith liberty to ta

he may be permitted to w;
to take recourse under the law,

A11owed as p r ayed.

d i s m i s s s d a s w i t h d r a w r i -

Subject to aforesaid,

(  S.A., Sinph )
Member (A)

/kdr/

(  yys.Aggarwal )
Chairman


